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CENTRAL ADMINISTRATIVE T

TRIBUNAL

-PRINCIFAL BENCH, NEW DELHI,

New Deihi this the 10th day of January, 20033,
Hon’ble Dr, A. Vedavalli, Membar(d)

Shri Brij Bhushan,

R/ B~7/12, Lekha Nagar,

Roorks Road, Mesrut Cantt., «.... Applicant

[y .

VErsus

1., Union of Iﬂdwa (through Secretary)
Ministry of Defence, South Block,
New Delhi.

2. The Financial Advisair (Defence 3
Govt., of India, Ministry of Defencse,
Finance Division, New Dealhi.

3. The Controller Gensral of Defeanc
AGCounts, West BloCk-V,
R.K., Puram, New Ds&lhi.

4, The Frincipal Controller of
Defance Account(sC),
Poona.

5., The Controller of Deferncs
N o { A vrng )
RCCGUNILS (ATTHY /,
Masrut Cantt.

&, 5h. Mayank Sharma working as
Dy. CGDA in the office of
CGDA, R.K., Fura

2. The applicant Brigj Bhushan working as
Augitor wundsr the respondents is  aggrieved by the
impugned order dated 31.312.20072 (Annsxure A-1) by which
e was velisved of his gutiss with effect from
31.12.2002 (AN) with a dirsction to report for duty in
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